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15 1 hr • 

COMMITI'EE ON PRIVATE ME'MB RS' 
BILLS A  D RESOLUTIONS 

FORTY-SL'TI"H RE'PORT 

MR. DEPUTY SPEAKER : We now 
tate up Private Members' 13usines . Shri 
Chandradeo Prasad Verma. 
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MR. DEPUTY SPEAKER : The que. -
tiem is : 

"That this House do .agr e with lht; 
Forty-sixth Report of the Committee on 
Private Members' Bills and Resolutions 

j1tesented to the House on the 28th Jul . . 
1982." 

·rhe motion was adopted. 

.ISA2 hrs. 

RESOLUTION R  : STEPS TO PRO-
MOTE SECULAR "OlJTLOOK 1N THE 

COUNTRY-CONTD. 

MR. DEPUlY SPEAKER: T·!ie Hou:,e 

will now take up further discus.ion on the 
following resolution moved by Shrim<ili 

Vidya Chennupati on 23rd April 1982· 

'""Keeping in view the secula·r character 

of our Constitution and the fact that 
secularism i one of the basic tenets of 
our State Policy. this Hou e reccmrncndl' 
to the Government to take immediate 
steps to:-

(a) promote  a sense of ca ·tel 
through intercaste and 
religion marriages; 

(b) prepare uita ble text book. 
propagate ecu\a.r ideas by laying 
empha i on fundamental duti s 

enshrined in the Constitution; 

(c) encourage secular outlook among 

the employees working in Govern-
ment and Public Sector Under-
takings; 

so that a feeling of national brotherhood 
and of human dignity is promoted among 

the people." -

Shri K. M. Madhukar to continue 
his speech. He will be he la t spenk r and 
immediately after bim, the Minister will 
intervene and the mover will reply. 
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